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SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

CRIM NAL APPEAL NO(s). 82-83 OF 2005
RAGHUBI R SI NGH Appel lant (s)
VERSUS
STATE OF RAJASTHAN & ORS. Respondent ( s)

(Wth appln(s) for stay and office report)
W TH APPEAL(CRL) NO. 778 of 2005
(Wth office report)

Dat e: 03/08/2011 These Appeals were called on for hearing today.

CORAM :
HON BLE MR, JUSTI CE HARJI T SI NGH BEDI
HON BLE MRS. JUSTI CE GYAN SUDHA M SRA

For Appellant(s) Ms. Anitha Shenoy, Adv.
Ms. Rashnmi Nandakumar, Adv.

M. Ansar Ahmad Chaudhary, Adv.

For Respondent (s) Ms. Vibha Datta Makhija, Adv.
M. Uma Datta, Adv.(NP)

For State Dr. Mani sh Singhvi, AAG
M. MIlind Kumar, Adv.
M. Vijay Vernmm, Adv.

M. Aruneshwar Cupta, Adv.(NP)

UPON hearing counsel the Court nmade the foll ow ng
ORDER

Dr. Mani sh Si nghvi , t he | ear ned counsel
representing the State of Rajasthan commenced his
submi ssions at 12:05p.m and was on his | egs when
the Court rose for the day leaving the matters
part - heard.
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